
Jaform!ltion regarding the other States 
.Maic:h plisht be proposing to introduce 
free ~jon at the hish/hisher secondary 
,8taae is DO, available. 

PuBuc ScHOOLS IN DELHI 

4039. SHRI HIMATSINGHA : Will the 
Minister of EDUCATION be pleased to 
.state,: 

(a) whether, .with a view to promoting 
tbe various Indian languages, Government 
propose to set up or to promote setting up 
of public schools in Delhi and other union 
Territories with regional language6 as their 
medium of instruction in place of English; 

(b) is so, the steps taken in this regard; 
and 

(c), whether there is any proposal to 
. cOllWlrt the existing Public Schools in Delhi 
aDd other Union Territories into regional 
IlIIJIIIages public schools'l 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION (SHRI 
BilAGWAT JHA AZAD) : (a) No, Sir. 
There Is no such proposal in so far as 
tlte public schools which are members of 
tllt,IDdian Public Schools Confereoce are 
. cOllCerDed. 

(b) Does not airse. 
(c) No such proposal is under considera. 

tion of the Education Ministry. 

Bamoe AT KoLAGBAT AT NATIONAL 
HIGHWAY NO. 6 

404'). SHRI S. C. SAMANTA : Will the 
Mi,nister of TRANSPORT AND SHIP-
PING be pleased to state : 

<a> whether the construction of the 
Xo\aahat Road Bridge over the river 
'Rupnarain on National Hishway No. 6 
hili_been completed according.to estimates, 
desi&ns and time; 

(b) if not the reasons therefor; 
te) whether it is a fact that the Bow 

of the Rupnarain river has been retarded 
and silting in the downstream has consi-
der!lbly increased; 

(d) whether any model expaiments were 
.CODd~ted in the mailer; and 

(e) if so, by .whom? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF TRANSPORT AND 

:SHIPPING (SHRI BHAKT DARSHAN) : 

(a) No, Sir. 
(b) The bridae has been compktcd ~th 

an excess over the original estimate, scmc 
changes in the original design and an 
increase in the time of ccnstlUcticn, lis 
explained below :-

(I) There is an excess of Rs. 24 lakhs 
over the originally sanctioned esti-
mate of Rs. 112·22 lakhs due to 
the following reasons :-
(i) The accepted tender was hisher 

than the sanctioned estimate. 
(ii) The cost of procurcmfnt of 

cement and steel was higher than 
the issue rates of these materials 
provided in the contract. 

(iii) Some additional items of work 
were actually carried out at site, 
which were not originally provid-
ed for in the estimate. 

(2) A slisht rearrangement of the span 
lengths of 4 out of 14 main spans 
and an increase in the thickn€ss of 
well ,teining was found necessarY on 
account of very hard clayey strata 
met with during sinking. The flanges 
of the beams were also slightly widen-
ed to facilitate launching . 

(3) There has been some delay in the 
completion of the bridge on account 
of unavoidable difficulties during 
sinking of wells through very hard 
clayey strata, acute labour trouble, 
and unforeseen difficulties during 
launching of beams. 

(c) The flow of the Rupnarain river 
has not been retarded by the construction 
of this road-bridge:. Silting up of the river 
had been continuing long before the cons-
truction of the bridge, which does not 
appear to have had any advene effect 
either on the flow of the river or the silting 
of the bed down-stream. 

(d) and (e). No, Sir. These were not 
considered ne<:essllry, but the Director, 
Central Water and Power Research Station, 
Poona, was consulted, who stated that the 
waterway of the road bridge, as proposed, 
Will. satisfactorY, being slightly more than 
the waterway of the existing Railway bridge 
downstream. 

PAY ScALES OF OIUSSA TEACHERS 

4041. SHRI SHlU CHAND GOEL : Will 
the Minister of EDUCATION be pleased to 
state: 




